Title:Need to set up a heavy industry in Banaskantha Parliamentary Constitutency, Gujarat.
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...(Interruptions)
MR. CHAIRMAN: | will follow the rules.

...(Interruptions)
MR. CHAIRMAN: Please go back to your seats.

...(Interruptions)

MR. CHAIRMAN: You are interrupting the parliamentary work of other hon. Members of the House. You allow him to
read his 377. You cannot do like this.

...(Interruptions)

MR. CHAIRMAN: Now, | have to take immediate action.
...(Interruptions)

MR. CHAIRMAN: It is not the procedure. Nothing will go on record.
(Interruptions)*

MR. CHAIRMAN: You are disturbing the proceedings of the House. You are disturbing other Members as well.
...(Interruptions)

MR. CHAIRMAN: Please do not disturb the House. Please do not disturb other Members. It is not the procedure.
...(Interruptions)

MR. CHAIRMAN: You have not given notice. You have not participated in the discussion. Please go back to your
seats now.

...(Interruptions)
MR. CHAIRMAN: Are you not going to obey the Chair?
...(Interruptions)
MR. CHAIRMAN: When you are not obeying the Chair, do not talk of discipline here.

...(Interruptions)

*Not Recorded.



